
Central A<^ninistrati.ve Tribunal Lucknow Bench Lucknow.

.. Datiedt 31 ati January, 20Q5.

HON»BLS Sra Î S.P . ARYA M£MBSR(A)

Man! Ram aged about 50 yeass, son of Sri Jagannath 

Resident of Laulai Ka Purwa, CSiinhat Lucknow, at 

present residing at Kasba Malhaur# Near Malhaur 

Railway Station, Lucknov;,

, .Applicant.

BY i îdvocate 'Shri Surendran P.

Versus

1. Union of India through the General Manager,

Northern Railway/ Ncv; Delhi.

2. Divieional Railway Manager# Northern Railway#

Lucknow*

3. Chief Workshop Engineer (14echanical) Northern 

Railway# Baroda House# New Delhi.

4. Chief Wroks Manager, Carriage & Wagon Shop,

Noe them Railway, Alambagh, Lucknow.

5* Deputy Chief Mechanical Engineer (Works)#

Carriage & Wagon Shop, fforthern Railway, Alarobagh, 

Lucknow.

••♦.Respondents.

BY Advocate Shri ;Tripathi Ifdr Shrl N.K'.Ag^arwal^

Order (Oral)

BY Hon’ble Shri S. P. Arva, FieitiberCA)
/

The applicant by this O.A- seeks for 

quashing the dismissal order dated 18.8.2004 and strUeking 

off the name of the applicant from the rolls of the concerned 

works by order dated 19•8,2004.

2, The counsel for the parties have been heard.

It is found that the 'applicant has already moved an

aPpeal to the competent authority on 9,9,2004. Six months 

has not yet -feeett expired. The O.A. is prematxire. Respondents



i

h

may deci<3e the ^appeal within a peirloi of two monthse 

The appileapt may approach this forum again if  his 

grievances still persist after <lisposal of the- appeal.

Accordingly, the is. (iisposedi of ̂  No costs*
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